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FARIDKOT HOUSE, COPERNICUS MARG, NEW DELHI-
110007

O.A. NO. 339/20623
IN THE MATTER OF :-

DEEPTI GUPTA .....APPLICANT
VERSUS
MINISTRY OF ENVIRONMENT AND
FOREST & CLIMATE CHANGE ....RESPONDENT
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1. .That the deponent is working as Assistant Commissioner,
Keshav Puram Zone, MCD, Delhi and well conversant with

e facts of the case and as such competent to swear the

directed respondent no. 7 to file
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Reply/Response.. The present petition pertains to discharge
of sewage coming out of Jhuggi Cluster/open defecation,
into the open green area of Shalimar Bagh, Block-CA,
Delhi-110088.

3. That it is submitted that in regard to open defecation, the
toilet block is getting constructed by the Delhi Urban Shelter
Improvement Board (DUSIB) in the vicinity of Jhuggi
Cluster and the same is at finalization stage. In regard to
discharge of sewage, it is further submitted that the land does

not pertains to Municipal Corporation of Delhi.

4. That answering respondent is responsible for day-to-day
sweeping of area and cleaning of garbage generated in the
said cluster and the same is duly undertaken on regular basis
The photographs showing the cleaning of garbage and daily
sweeping are annexed herewith as Annexure-‘A’,

DEPONENT

VERIFICATEON

Verified at Delhi o@ tgls FES Dgay of February, 2024 that
the contents of the above affidavit are true and correct to the
best of my knowledge and belief and information derived from

l}@ b cial record. No part of it is false,and nothing material has
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